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VISIT OF KING OF SPAIN 

5:H7. SHRI MADHAVRAO SCfJ'.~-
DlA : Will t he Minister of EXTER-
NAL AFFAIRS be pelaS€d to state: 

(a) whether it is a fact tha t King 
Carlos of · Spain during his recent 
visit to India shared the concern of 
the Governmen~ of India and other 
countries bordering Indian Ocean in 
view of the risks of tension in the re--
iion; 

(b) if so, the outcome of talks in 
respect of support of the Government 
of Spain to the efiorts and invitations 
to bring about peace and defente in 
thE> going; and 

(c) what etrorts have been and are 
being made to ensure the establish-
ment of a zone of peace in the region? 

TijE 1\IIINISTE.R OF EXTERNAL 
AFFAIRS (SHRI P.V. NARASIMHA 
RAO): (a) to (<:): During the recent 
visit to India of the King of Spain, 
discussions were held ·on matters of 
mut~al interest. and Indi 9's concern 
at tensions in the Indian Ocean area 
was conveyed to the Spetnish side. 
Th.ese discussions contributed to a 
better understa,nding o! each other's 
point of view.. ... . 

India supports tlle UN declaration 
on the Indian ocean as a . zone of . . 
peace and ls making all efforts to s~ 
1t translated into reality. 

ILLEGAL TRADE OF SRI LANKA 
PASS]>ORTS 

5:348. SHRI .R.N. RAKIESH: Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether Goven1ment's atten-
tion has been drawn to reported flou-· 
rishing trade in Sri Lanka· passports 
in India; 

(b) if so, has a CID report to this 
efiect show~ that these passports 
fetch R's. 5000/- a piece and are used 
for travel to Pakistan and Europe; and 

(~) what action, it any, has been 
taken to stop this illegal trafficking in 
passports? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P. V. NARASIMHA 
RAO): (a) to (c) Government are as-
certaining factual position in this re-
gard. 
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